F.No. 20-3/CPIO-NDCESTAT/2025
Cusloms Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi — 66

I.D. No. 20-3/2025
Dated :27.03.2025

To

Ms. A Anitha Raaji

L-4 Customs & Central Excise Staff Qtrs.
38th Main, BTM, 2nd Stage,

Madiwala Post,

Bangalore-560068

Sub: Information sought under Right to Information Act, 2005.
Sir/Mam

With reference to your RTI application No. DOREV/R/E/25/00842 dated
25.02.2025 and transferred by Ministry of Finance on 03.03.2025 in CPIO
No. 20-3/2025, | am to inform you the following-
1. A)and B)-
The information sought by the RTI application is ex facie rule
which are in the public domain. There is no need to enlighten
the applicant with the rule which are available in the respective
website.
2. Copy enclosed.
3. Copy enclosed.

Yours faithfully,

MR

(Monika Devi)
Technical Officer
Copy to:

1. Shri Kuldeep Chaudhary, CPIO & Under Secretary(Ad.1C), Ministry
of Finance, Department of Revenue, New Delhi

2. Internal copy to Computer Section, for upload & Return CESTAT,
New Delhi.
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it is pertinent to mention here that the pension casesand : Tespo ce
Head of the Office as per CCS Pension Rules. SRR
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